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the Army agunst the Emergency
c o {b) if go, the detatls of the

(M) uf <o, the reasons for this dis
crommation®

The Minis er of Btate in the Minis-
try of Defence (8hri B B, Bhagat).
fa) and (b) No such diserimunation
exmts against Emergency Commus-
noned Officers

Except for a few courses mvolving
substantial expenditure of money or
ume, where the selection has to be
worTeilngn® Wil ey T e
plannmg BCOs are seleclted on
psr  with regular officers for
all courses In fact the position
obtains to their advantage, ECOw
have today at the most four years
=ervice to their credit and under
normal conditions even pegular
officers are required to serve in their
Regmnentsjunits for a period of five
years before they can be considered
for staff or ERE appomntments How-
ever, since August 1985, to provide
more opportumities to BCOs, the
minmum period of regimental service
has been reduced from 5 years to 2
years and BECOs posted on staff and
ERE appointments

Criteria for appointments of
Ambassadnrs

Wil the Mimster of External
Affalre be pleased to state

(a) whether Government have
sonsidered the criteria for the ap-
pointments of ambassadors in foreign
eountres and

to choose distinguished public
f84res from other walks of Lfe fm
5P%ific displomatic assignments, as
::;bmmmmmtn&wﬂ

T weendt o afafafedt & ot &
aarrrarely & e

*1343 ot gy v v
it T Fery srorcae
T Yo o fﬂﬁh
oY T e
it o W

T QAT AN WARW 9 7w
T % g w4t

(%) war ag a= & fr amermamht
¥ gl ¥ AR o €
hiefafarat 1 sfva earr gy fear amar
Wy srig gwe § nfafafed w
Wrew ¥ s e fear oren 8,

(w) afe &, o ca¥ s T
L 184

(7) wowTTRt SH wE ¥ wirew
T Y1 wrdardt w3 a7 fawre } ?

G T SEven Ay (ot Ko ¥
WR) (%) o, a

(w) st (w) wwrw wfy ok )





